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(¢) whether Government have a pro-
posal to abolish death penalty; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOMFE AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) Yes
Sir.

(b) There is no proposal to niake such
a study.

(¢) There is no such proposal.
(d) Dces not arisz.

SHRI BHIKU RAM JAIN: In early
two princely States of India had abolished
death penatty; in 1981, France had abolish-
ed it and about 15 vyears ucvo. England
had also abolished death penuity. T woull
like to know from the hon. Minister as
to why, as jhic hus ‘tated that there is no
proposal to make such a study, there s
no proposal to study the subject when there
is a demand from the people that death
penatty has not b en o deterrent.

THE MINISTER O HOME AFFAIRS
(SHRI P. C. SETHD) . A~ far as the ques
tton of abolition of deuth penalty is con-
cerned, this has been discussed many a
time. Bul as yet we have not found the
atmosphere conducive for that. But when-
ever we can do i, we will certainly con-
sider 3t.

SHRI BHIKU RAM JAIN: My ygues-
tion wias, what has bheen done by various
other countrics, why Is it not heing consi-
dered?

THE PRIMI MINISTER (SHRIMATI!
INDIRA GANDHI): T do not think our
policy should be shaped by what vther coun-
tries  are doing. Tam personally  absolutely
opposed 10 cupital punishment. But when
we discussed this, we could not take g
deciston becnuse of opposition from many
people. But we did take the  view that
while formerly munder was automaticalis
given the dJeath penalty, which could be
comniuicd to life sentence  on a meroy
petition, now we would reverse the process
and we should normally not recommend
caplial punishment unless there were spe
cial reasons for it. Im many cases we
receive requests from the State  Govern-
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ments in respzct of heinous

crimes.

specially

PROF. MADHU DANDAVATE: It
appears very strange for the Prime Minis-
ter saying, "I am myself personally against
cupital punishment but my Government is
in favour of capital punishment™.

MR, SPEAKER:
democructic norm.

It i« a question of

SHRIMATI INDIRA GANDHI: Not
only my Government here, but State Gov-
vroments as well,

Import of alloy and special steel in the
country

“l1ot., SHRI CHINTAMANI JENA:
Will the Minister of STEEL AND MINES
be pleased to state:

(a) whether u large quantity of alloy
and special steel was imported during the
years 1980-81, 1981-82 and April-Decem-
her, 1982

(b) the rate of import duty
during th: suid period;

churged

fv) whether it s a fact that lukhs of
tons of indigenou. products have been
accamalated with the stee) industries:

tar whether 1 ois wlso o tfact that FICCT
study supgests that it is necessary {o pro-
tect indigenous producers  fromt the on-
shiuzht of huge imports of altor and spe-
cial steel by either putting the item under
the bunned or restricted Hs or increasing
import duty: and

ted if ~o. th: measures tuhen by Gov-
ernment in this rozard o save the steel
industiv in the country?

THY MINISTER OF STATIE IN THE
MINISTRY O STEERL AND AMINES
(SHR1 N. K. P. SALVE)Y: ta) Impornt of
oy steet includine stuinless steel during
TORMLET wis 479575 tonnes Data on im-
ports during 1981-82 und Aprit-December,
JURD ure being collecied.

(b} A Statement of the statutory rotes
of duiy is laid on the Tahle of the House.
Actual duty on an item will depend on
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whether or not an exemption notification
bas issued in respect of a specific item.

(c) Siocks of aloy steel including stain-
less steel with mini steel plants and other
alloy steel producers was about 44,000
tonnes on J-1-1983.

Statement

(d} Yes, Sir.

(e) During the current year changes
were aflected in the impori policy and
the tariff structure to  safeguard the in-
terests of indigenous alloy steel producers.

The statutory rates of duty duriv g 1900-61, 1g81-f2 and April-December, 1982 were o8

below =
Import Tariff Item Year
Heading No. s S B G e . e bl —a —
1980-81 198182 April,-Dec."82
73 1501) . . Not elsewhere specified 60% +15% Go", -+ 207, 3009, 4309,
79 15(2) - . Gnils for rerolling, 300%, - 209, 3009, 25%, 100 %, -+ 30%%

sheets, strips, plates
of stuinless steel,

—— —

SHRI CHINTAMANI JENA: The hon.
Minister in reply to part (c¢) of the Ques-
tion has stated:

“Stocks of alloy stee! including stain-
less steel with mini sieel plants and other
alloy steel producers was about 44,000
tonnes on 1-1-1983."

May I know the action tuken hy the
Government for its proper utilisation?

Secondly, the hon. Minister has replied
to part (d) of the Question in the aflir-
mative, So, 1T would like to know from
the hon. Minister what action hus  heen
taken to give protection to  indigenous
producers.

SHRI N. K. P. SALVIE: So fur as the
first part of the guestion of the hon, Mem-
ber is concerned, the muni steel  plants
have been permitied the requisite flexibility
1o divertify into production ol all grades
of carbon, alloy stecl, stainless steel and
heat resisting steel up 1o their  licenced

capacity.

As regards the second part of the ques-
tion which relates 1o what aclion we have
taken on the recommendations of the
FICCI, the ualloy steel producers were re-
preseniing about heavy imports of alloy
steel and poor order book position of in-
digenous producers. A study of FICCI

recommended inter-alia  two  things.
that all alloy steel lems may be put
under the banned list on import duty may
be raised.

We have taken the following mea-

sures:— ;

— (i) Import duty has been raised from
61) to 85 per cent; and

(i} Import policy for 1982-83  has
heen mude more restrictive by taking
the following measures :—

ta} Alloy steel bloom, billets, sguares
and rounds of 18 mm dia  and
above have been placed in the
List of limited Permissible items:

and

(h) Appendin 7 has been split into
two Lists : Carbon  steel and
Alloy steel.

Thiv will permit legitimate  import of
each category of steel but will not permit
inter-changeability between these two cate-
gories,

SHRI CHINTAMANI JENA: The Hon.
Minister in his reply has said that during
the colrrent year changes were effected in
the import policy and the tariff structure
to safeguard the imeresis of indigenous
alloy steel producers. 1 would like 10 know
what action has been taken by Government
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to give effect to this policy and the per-
sons who were benefitted by it and from
which date these changes were effected.

SHRI N. K. P. SALVE: It is a conti-
nuous process. We have taken different
measures which 1 have submitted. The
results will be seen tn days to come.

SHRI S. T. QUADRIE: The Hon. Minis-
ter in his reply has mentioned that the list
of alloy steels imported into lhe country
in the year, 1981-82 and up to 1983 (lill
date), is under compilation. I have been
for the last two yeurs asking for this in-
formation from various Ministries and [
am sorry 1o say that tll now no one knows
in this country how much of alloy steel
has been imporied. I have demanded in
this House thut there should be a total
ban on impart of steels which are muanu-
factured in thc country. In view of the
huge losses sustained by the indigenous in-
dustry and of the drainage of foreign ex-
change by way of imports will the Hon.
Minister please now consider putting 4
total bun on all the items of steel being
manufactured in the country in the com-
ing policy announcement 10 be made in
April this yeur?

SHRI N, K P. SALVE: So far as the
first part of the question regarding non-
availability of the data for I981-82 and
April-December, 1982 s concerned. my
Ministry is not the one swhich  compiles
this data, Some other connected Ministries
and their Departments are doing this job.
We ourselves should like 1o have it. 1
understand cven the Ministry of Commerce
is also handicapped.

SHR!I S. T. QUADRI: There is no co-
ordination in this. The Hon. Minister has
not answersd my question.

SHRI N. K. P. SALVE: We are doing
our best. | plead helplessness in compil-
ing this data.

SHRiI KRISHNA CHANDRA HAL-
DER: I would like 10 know whether in
view of the accumulation of alloy steel
and other steels Government is going to
totally ban the import and whether this
accumulated alloy steel and other steel
could be exported to other countries 10
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save our steel industry and for the improve-
ment of the steel industry?

SHRI N. K. P. SALVE: I have already
replied to the first part of the question.
As to the second part of the question re-
parding the export of steel, if there are
export orders, we will certainly export.
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Marketing of products of steel authority
of Iodia

*144. SHRI SURYA NARAYAN
SINGH:
SHRI NARAYAN CHOUBEY:

Will the Minister of STEEL AND
MINES be pleased to state:

{a) whether the Steel Authority of India
Lid. (SAIL) has decided to throw opem





